
                     NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 10.08.2022 (WEDNESDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10.30AM 

      In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble  

           Mr. Naresh Salecha, Member (Technical) 

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1. Company Appeal(AT)(Ins) 
No 266/2022 & IA No 
564/2022 

Sree Vanamali Agro-Farms Pvt 
Ltd  
V 
 Viewaroopi Energy Pvt Ltd 
                      With 

Sri & Associates Muthuchharan Sundresh 

for Caveator 

2. Company 
Appeal(AT)(Ins)No 
267/2022 & IA No 
265/2022 

Sri Kalyana Chakravarthy 
Educational Memorial Trust  
V 
Lepl Ventures Pvt Ltd 
                       With 

Sri & Associates Muthuchharan Sundresh 

for Caveator 

3. Company 
Appeal(AT)(Ins)No 
294/2022&IA No 
613,614/2022 

Sri Kalyana Chakravarthy 
Educational Memorial Trust  
V 
Swarna Bhaskar Holdings Pvt Ltd 
                        With 

Sri & Associates Muthuchharan Sundresh 

for Caveator 

4. Company 
Appeal(AT)(Ins)No 
296/2022&IA No 615/2022 

Sree Vaibhavi Infrastructures Pvt 
Ltd 
 V  
 Lepl People Tech Pvt Ltd 
                         With 

Sri & Associates Muthuchharan Sundresh 

for Caveator 

5. Company Appeal(AT)(Ins) 
No 297/2022&IA No 
616/2022 

Sree Vaibhavi Infrastructures Pvt 
Ltd 
 V 
Medipro Edumanagement Pvt 
Ltd  

Sri & Associates Muthuchharan Sundresh 

for Caveator 

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

6. Company Appeal 

(AT)(Ins)/251/2022& IA No 

258/2022 

Eera Investments 

V 
M R Pro Tech Pvt Ltd 

Avinash Krishnan 

Ravi 

 

7. Comp. App. (AT)(CH)(Ins) No. 

152/2022 and I.A.No.357 of 2022 

Canara Bank Vs Vantage 

Machine Tools Pvt Ltd 

               With 

M.L.Ganesh 

 S. Arun Kumar 

 

8. Comp. App. (AT)(CH)(Ins) No. 

154/2022 and I.A.No.360 of 2022 

Canara Bank Vs Vijaya 

Durga Green Fields Pvt Ltd 

M.L.Ganesh  

S. Arun Kumar 

MS Mano Ranjani-R2 



9. Company Appeal 

(AT)(Ins)/252/2022 

Sripriya Kumar RP OF Green 

Garden Pvt Ltd 

 V 

K.Bharathi 

                  With 

N.P.Vijay Kumar Shubharanjani Ananth-

R4 

10. Company 
Appeal(AT)(Ins)278/2022 

Sripriya Kumar RP of Green 

Garden Pvt Ltd  

V 

 Komma Reddy Tarun Kumar 

N.P.Vijay Kumar   

11. Comp App (AT) (INS) No. 

225/2022 

(IA No.483/2022) 

T.V. Balasubramanian  

V 

K Bharathi & 4 Ors 

Thriyambak J. 

Kannan 

Dwarakesh Prabhakaran-

R1 

12. Company 

Appeal(AT)(Ins)/241/2022 

Kotak Mahindra Bank 

Limited  

V 

 K. Bharathi& 5 Ors 

             With 

Karthik Seshadri  

13. Company 

Appeal(AT)(Ins)/243/2022 

Kotak Mahindra Bank 

Limited  

V  

T.V. Balasubramanium 

              With 

H.Karthik Seshadri  

14. Company 

Appeal(AT)(Ins)244/2022 

Kotak Mahindra Bank 
Limited  

V 

Sripriya Kumar & 4 Ors 

              With 

H.Karthik Seshadri  

15. Comp App (AT)(CH)(Ins) No. 

253/2022 

Kotak Mahindra Bank Ltd 

V 

Komma Reddy Tarun Kumar 

&2 Ors 

             With 

H.Karthik Seshadri  

16. Comp App (AT)(CH)(Ins) No. 

254/2022 

Kotak Mahindra Bank Ltd 

V 

K.Bharathi& 5 Ors 

H.Karthik Seshadri  

17. Company 

Appeal(AT)(Ins)/264/2022& IA 

No 560,561,562/2022 

Gurvinder Bhatia  

V  

Subrata M Maity 

Thriyambak J 

Kannan 

 

18. Comp App (AT)(CH) No.30 of 

2022 & IA No. 344 of 2022 

M.Geethalakshmi  

V 

 The Registrar of Companies 

 

 

C.Umashankar 

Washim Raja 

 



19. Comp App (AT) No.51/2022 (IA 

No.578/2022) 

Uma Packaging and anr 

V  

Tirumalatirupati 

Constructions India Pvt Ltd 

and 7 ors 

Y. Suryanarayan Narasimha Vara Prasad 

Anala - Caveator 

20. Comp. App. (AT)(CH)(Ins) 

No. 155/2022 and I.A.No.361 

& 362 of 2022 

UCO Bank  

V 

 G. Ramachandran, 

Liquidator of Sai Regency 

Power Corporation Pvt Ltd 

Srinath Sridevan, 

T.K.Bhaskar 

Jyotsna Sivakumar 

 

 

For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

21. Comp App (AT)(INS) 

No.336/2021 

VS PALANIVEL  

V 

P SRIRAM CS 

                    With 

APR Associates Prerna Khatri - A.K. 

Mylsamy& Associates 

22. Comp App (AT)(INS) 

No.339/2021 

(IA NO 701& 702/2021) 

V.S. Palanivel 

V 

P Sriram 

 

 

                    With 

APR Associates Prerna Khatri - A.K. 

Mylsamy& Associates 

23. Comp App (AT)(INS) 

No.343/2021 

(IA NO 709, 711&710/2021) 

V.S. Palanivel 

V 

P. Shriram CS Liquidator M/s. 

Sri Lakshmi Hotels Pvt. Ltd. 

APR Associates Prerna Khatri - A.K. 

Mylsamy& Associates 

24. Comp App 

(AT)(CH)(INS)No.68/2022 

( IA.NO 143/2022) 

Hindustan Newsprint 

Employees Co-Operative Bank 

Limited  

V 

 Hindustan Newsprint Limited 

Velloor 

                     WITH 

Mr. Alias M. Cherian Ms. Srishti Thukral-R1 

Ms. D. Reetha-R2 

25. Comp App 

(AT)(CH)(INS)No.69/2022 

Glassfibers Mr. Alias M. Cherian Ms. Srishti Thukral-R1 



( IA.NO 144/2022) V 

Hindustan Newsprint Limited 

Velloor 

                       WITH 

Ms. D. Reetha-R2 

26. Comp App 

(AT)(CH)(INS)No.77/2022 

( IA.NO 156/2022) 

Shaji V K 

 V 

 Hindustan Newsprint Limited 

                      WITH 

Mr. Alias M. Cherian Ms. Srishti Thukral-R1 

Ms. D. Reetha-R2 

27. Comp App 

(AT)(CH)(INS)No.73/2022 

( IA.NO 154/2022) 

Thamban P  

V 

 Hindustan Newsprint Limited 

Velloor 

                      WITH 

Mr. Alias M. Cherian Ms. Srishti Thukral-R1 

Ms. D. Reetha-R2 

28. Comp App 

(AT)(CH)(INS)No.75/2022 

( IA.NO 155/2022) 

Sunil P.K  

V 

 Hindustan Newsprint Limited 

Velloor 

Mr. Alias M. Cherian Ms. Srishti Thukral-R1 

Ms. D. Reetha-R2 

29. Comp App (AT)(CH) No. 

53/2021 & IA No. 612 & 

613/2021 

MahendraGirdharilal 

Wadhwani &Anr 

V 

Simpson and Company Ltd 

                   WITH 

Kausik Chatterjee  AR. Ramanathan Caveator 

for Respondent 

30. Comp. App (AT)(CH) No. 

10/2022 & IA No. 109/2022 

Dilip Kumar Jain & 7 Ors 

Vs 

Simpson and Company Ltd 

                   WITH 

Kausik Chatterjee AR Ramanathan Caveator 

For Respondent 

31. Comp. App (AT)(CH)No. 

48/2021 & IA No. 553 & 

554/2021 

Balu Sridhar & 2 Ors  

V 

Simpson and Company Ltd 

                    WITH 

D. Peruman Saranyan  

32. Comp App (AT)(CH) No. 

60/2021 & IA No. 694/2021 

M.A.A. Annamalai & A. 

Ulagammai& 10 Ors 

Vs 

Simpson & Company Ltd 

H. Karthik Seshadri 

C. Suraj 

AR. Ramanathan Caveator 

for Respondent 



WITH 

33. Comp App (AT)(CH) No. 

62/2021 & IA No. 716/2021 

M.A.A. Annamalai & A. 

Ulagammai& 10 Ors 

Vs 

Simpson & Company Ltd 

H. Karthik Seshadri 

C. Suraj 

AR. Ramanathan Caveator 

for Respondent 

34. Comp App (AT) (CH) No. 

21/2021 

Ravi Kizhedath&anr 

V  

Heart Malabar Clinical 

solutions P Limited & 4 others 

Bijoy 

PrabakharanPulipra 

K.S. Ravichandran PCS-R1-

R3  

Sankar P. Paniker-R4 & R5 

Copy to:  

  By the order of Hon’ble Member (J) 

(Chennai Bench) 

 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in  

 

For Assistance,         

1. Asst Registrar -PH No.: 044-2888 0500 

2. For VC Link - nclatchennai@gmail.com 

 

 

 

http://www.nclat.nic.in/

